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SHRI R. D. BHANDARE (Bombay
Central) :  You may take it out from the
record,

12,07 hrs.

CALLING ATTENTION TO MATTER
QOF URGENT PUBLIC IMPORTANCE

REPORTED PAKISTAN] ATTACK ON INDIAN
PosITION 1N TITRWAL SECTOR OF
JamMU & KABHMIR

SHRI PILOO MODY (Qodhara): 1
call the attention of the Minister of
Defence to the following matter of urgent
public importance and request that he may
make a statement thereon :

“The reported large-scale Pakistani
. attack on Indiau positions in the
Tithwal sector of Jammu and Kashmir
on the 5th of May, 1972.”"

SHRI INDER J. MALHOTRA
(Jammu) 3, His friend is responsible.

E MINISTER OF DEFENCE
(SHR! JAGJIVAN RAM) : Since the
declaration of cease-fire between India and
Pakistan at 7,00 P. M. on 17th December,
1971, there have been a number of viola-
tions and some border clashes along or
across the actual line of control. These
disputes and differences have largely been
resolved by local commanders.

Of late, the number and intensity of
Pakistani violations and intrusions have
shown an increase, particularly in J& K
arca. The attack on May Sth, by Pakis-
tani troops supported by artillery on our
_ postsin the Kaiyan area, South East of

Tithwal in Kashmir, is the strongest intrue
sion 50 far committed by Pakistan,

Kaiyan ares ‘messuring 132 square
wiles in Lipa valley, it will be recalled,
‘had beer captured by our troops jn ibe

Tithwal sector during the 14 -day . war.
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Pakistanis have been firing - at our posts
across the line of actual control in this
area off and on and our troops have from
time to time returned the fire.

At about 3.00 AM on 5-5-1972, Pakis-
tani troops in battalion strength, suppor-
ted by artillery, made a surprise attack' on
one of our posts in this area. This post
situated 10 miles South East of Tithwal,
was held by about 70 Indian troops. Our
brave jawans who were out-numbered 10
to 1, fought back and inflicted heavy ca-
sualties on the intruding forces. However,
they had to withdraw from this post at
about 7.00 AM.

Again at 145 P. M. on 5-5-1972.
Pekistani troops, in more than battalion
strength, attacked another post in the
same area held by about 120 of our troops
10§ miles South East of Tithwal. Inspite
of the overwhelming strength of the
Pakistani attack, our jawans fought brave-
ly and after inflicting heavy casualties,
withdrew from this position at 6.45 AM
on 6-5.1972.

1 regret to inform the House that in
these actions we suffered about 80 casual-
ties. inciuding 20 killed. The Pakistani
casuaities are estimated to be much
higher.

As we did not want to escalate this
conflict, our Army Headquarters contacted
the Pakistani Army Headquarters om
6.5.72 and offered a ceasc-fire to be
followed by a -flag meeting betweeen the
local commanders to discuss, demarcate
and restore the actual line of control, As
s result both the Army Headgquarters
ordered a cease-fire which came into sffect
at 7.30 PM on 6.5.1972, Efforts for
arranging a flag mecting are continuing.

SHRI PILOO  MODY : To. bégin
with, 1 would like fo state that I had
submitted - two call ‘aitention otices, one
on_this Tithwal issue and - the other on the

_suloide of Dr. Shah, T was rather
surprised -to hear that his call attention -
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notico had been accepted and the other one
had not been. Ishould have thought that
as far as the defence of the country is
concersed, the Minisier himself should
come forward and make a statement swo
motu taking the House 1into confidence
about what 1s happening, particularly when
weread about these things in the news-
papers which may or may not be correct

On the other hand, on the other 1ssue,
1was informed that the Mimster was
going to make a statement 1n the House 1
just want to bring this too to your notice
s0 that you may think of my remarks in
making future decisions.

Regarding this particular incident,
which the Minister has admitted has been
the most serious violation of the cease fire
since hostilities ceased, as a result of which
there were 80 casualties ncluding 20 kille
ed, I take it that it has been a rather
major operation when we can lose so
many people in the one border skirmish—
out of 190 men involved, as per the state-
ment, 80 have been taken as casualties of
whom 20 have died 1 think thls 1s a
very serious thing. I think there must be
some connection between the increased
skirmishes which the Minister admits m
paragraph 2 of his statement, and the
declining chances of the summmit as 1t
has appeared in the pressin the last few
days I find that Shri D P Dhar who
returned from Pakistan, made some very
fine statements about the chances ofa
rapprochement, soon followed by the
Foresgn Secretary who makes very contra-
dictory statements and says, ‘No.it 15
not hke that at all,’ Today we find that
the official spokesman has given yet a
thitd reading of what the Murree and
Rawalpind: talks were.

1 find that on a paraliel these incidents
on the border go on increasing 1o inten-
sity leading to what 1 consmder finally to
be & very sericus violation of the cease fire.
In my opinion, a cease fire has to be pro-
perly preserved and in order that it can be,
certain physical ections have to be taken

(C A.)

80 that the two engaging forces are
reasonably withdrawn so that the chances
of any misunderstanding or a spark
flymg or any other chance of attacks
are dimimished, Therefore, without going
deep nto the matter~because 1 do not
think that defence matters should be so
openly discussed—I would say that we
have been informed that we have lost
two minor posts 1n  that area. 1 would
hke to know from Government what 18
its policy towards these posts, whether it
intends to get them back agaim which
obviously might lead to some escalation
of the conflict, or whether the Govern~
ment has reconciled  itself to this sort of
uncasy situation pending a settlement at
the summit

SHRI JAGJIVAN RAM °* I have
stated that we withdraw from these two
posts Our Army Headquarters got into
touch with the Pakistan Army Head-
quarters, & cease fire was effected on the
6th evening  As 1 have stated, in all these
violations up till now, the matters have
been scttled by flag meetings of the
commanders In these also, we thought
the same procedure should be followed,
and in the flag meeting, pakistan should be
asked to vacate the two posts which they
have forcibly captured  As the House 1s
aware, 1t has been the eflfort of Pakistan to
internationalise the 1ssue, and whenever
the occasion has arisen, they have always
said that some international observers
vhould be brought, whenever there has
been a violation of the actual line of control
they always raisc the question whether
the UN observers also should bebrou\cht
into the picture, and we have always taken
the stand thal because the cease fire was
done untlaterally, not at the mstance of
any third party, there is no necessity of
intervention of any third party including
the UN observers On this occasion
Pakistan also did nsist that the UN
observers should be brought into the
picture, and we have taken this stand,
that there 18 no need for UN obsesvers
being brought into the proturs and that 1t



407  Cease Fire Violation by

{Shri Jagjivan Ram}
should be resolved by flag meeting of the
local commanders, and we are insisting on
that.

SHRI NIHAR LASKAR (Karimganj) :
Sir, there is po second thought in regard to
our intention that we want to develop good
relations with Pakistan, but then, it 1
difficult to read the mind of Pakistan,—~
what thoy actually want, Last Friday,
when Pakistani troops made such a massive
offensive against our postions in Tithwal
area in Kashmir, it really shows, that itis
doubtful whether Pakistan wants peace and
a peaceful settiement in this sub-continent.
So, in view of this, I would like to know
whether there is any point in bilateral or
summit talks with Pakistan where Pakistan
is bent upon doing some sort of oflensive
act against Inda.

We must also consider the fact that
even within & week, after the so-called
high-level emussary talks between India and
Pakistan, Pakwtan has chosen to commit
such offensive acts agsinst us. In view of
this also, I would like to know whether the
coming summut talks between our Prime
Minister aad Mr. Bhutto are not threa-
tened.,

I would also hke to know what will be
our position for future talks, bilateral of
whatever high level talks they may be,
unless Pakistan returns these two posts
which have been captured,

SHRI JAGJIVAN RAM : Our efforts
will be to have a durable peace on this
sub-continent, and, as the House is aware,
we will try our utmost to have a durable
peace. On this matter also, we want to
resolve this by flag meeting, and let us
hope the flag meeting will come and
materialipe, and the Pgkissani local
commanders will sec reason and withdraw
from these posts. (Interruptiony I would
not fike to liok the summit peace talks
between the Prime Minister and Preyident
Bhutto to this incident,

MAY 9, 1972

Pakistan w J. & K. (C.A.) 408

Now, 1 would like to make one sotrec-
tion in my Statement. From the fatest
mformation that I got about the casuae
lties,

SHRI ATAL BIHARI VAJPAYEE
(Gwalior) : Fighting and talks cannot go
together. You cannot have talks and you
cannot have fighting at the same time.

SHRI JAGIIVAN RAM : Fighting is
not going on. (Interruption)

SHRI ATAL BIHAR! VAJPAYEE :
You cannot have talks on the dead bodies
of officers and jawans there ?

SHRI JAGJIVAN RAM: 1 have said
that I will not hink this incident to the
peace talks that are coming.

AN HON. MEMBER : Why not ?

SHRI JAGJIVAN RAM: Because 1
think so  (Interruptions)

SEVERAL HON. MEMBERS Ros¢—

SHRI SAMAR GUHA (Contai) : The
hon. Minister himself has admutted that
they have intensified the activities recently,
(Interruptions)

SHRI JAGJIVAN RAM : 1 was going
to make some correction which I have
recetved, ~ information about the casualties.
The number of persons kiled 18 24;
wounded 56; and missing 3; total casualties,
83,

SHRI INDRAIJIT GUPTA ; This is
the first time since this incident that an
authoritative picture of its magnitude and
seriousness has been given to this country
in this statement, Sir, if you have read
this account, it does give us a bit of shock,
bocause there has beeh somewhat of an
atmosphere of compliscency, 1 think,
gooerated over the last few days. I must
say that I have the highest regard for
Me. D. P. Dhar, but T would have
preforred it if on his retusn from Mutres he
had not waned so sloguent whout the
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sparks of imtellect flying and so on, when
within a few days of that sparks from the
guns bogan to fly, Nevertheloss, hore we
find that it is admitted in Para 3 that
Pakistanis have been firing at our posts
across the line of actual control in this
area~that fs the Kaiyan area—off and on
and that our troops have from time to time
returned the fire In view of this, Tama
bit worried as to why or how we were
taken so easily by surprise, becauss the
next para speaks of a surprise attack. In
this Kaiyan area of the Lipa valley the
Minister admits that there has been firing
across the line of control for some tme.
Naturally we feel that some adeguate
preparation and vigilance should have been
there. Nevertheless 1t says, there was a
surprise attack and in battalion strength,
which means, it was not the type of minor
border skirmish which has in the past been
attributed perhaps to local commanders and
has also been settled by local commanders.
But when an attack is in battalion strength,
1t obviously requires careful preparation.
That means, they have been mobiiising
with a certain definite aim.

The first engagement Jasted for 4 hours.
The pecond engagement lasted for 5 hours.
This, of course, speaks volumes for the
herosm and dogged resistance by our
outnumbered jawans I think we should
recognise their gallantry all right, because
they were heavdy outnumbered  But
nevertholess the fact remamns thatin both
incidents, the attacks were made in batta-
lion strength and they have forced us to
vacate those two posts. I find a statement
by Mr. Bhutto referring to these incidents,
m which he |s reported to have said that
such incidents may recur again, He says,

“Where the two forces are standing
oyeball to eyeball on the border, such
inaidents may be repeated again ”

Therefore, we would not like to be told
Aguin Ju Majure that we were taken by
swptisn if this kind of attack in battation
sreagth ls suddenly launohed agamst these
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outposts I think the element of surprise

was there we and we were perhaps a little
complacent

The statement finally says .

‘“ a flag meeting between the
local commanders to discuss, demar-
cate and restore the uctual hne of
coptrol,”

This 18 what we proposed. Apparently,
the Pakistani flag commanders have not
obliged us so far, because they have not
agreed to restore the actual lhine of control
by withdrawing from the posts which they
have occupied. We do not know what
they propose to do,

On the one hand 1 agree with the
Mnister—1 do not share Mr. Vajpayess
views—that we should not allow ourselves
to be provoked mto a state of affairs
where because of such incidents we say
that we ate not gowmng to participate in any
summit talks Perhaps that may very
well be one of the objectives behind this
also. 1 do not know, nobody can read
Mr. Bhutto’s mind It mayas well bea
deliberate provocation to force us to a
position where we do not wish to goin
for any talks on all the sues which are

pending.

SHRI JAGANNATHRAO JOSHI
(Shajapur) * What 1s the urgency abous
the talks ?

SHRI INDRAJT GUPTA It 1,
because we arc more interested i peace
than Pakistanis are

SHRI ATAL BIHARI VAJPAYEE :
You cannot have one-way traffic, peace
cannot be one-sided .

SHRI INDRAJIT GUPTA : As far as
the military posgtion 18 concerned, there
can be no two sydes to the question It 1s
up to the Minuter to assure the House that
after the expenience of these two incidents
he will see to 1 that we are not taken by
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surpnise like this again. And if blows are
given to us, blows haveto be returned.
There 18 no question about it Qur jawans
are capable of that. We know that We
have plenty of confidence m them.

Shr: Bhutto has smd that he s
not prepared to recogmse Bangladesh He
has said that he is not prepared in any way
to de-escalate  his 1nilitary preparations;
on the contrary, they are reported to be
getting fresh supplics, raising more troops
and purchasing equipments from various
countries American as well as other, and
80 on.

Therefore, I would ike to know from
him whether m view of this background he
could assure tbe House that everything
possible will be done, militarly speaking,
to see that the actual line of control 18
held and, at the same time, that any
adventurist action of this type by the
Pakis anis will be repulsed and it will not
be taken by us as provocation, into which
we may be tempted to fall and say that we
are not going to have any talks with them
The summit talks are not as important for
Pakistan as for us for restoring normal
life and peace on the sub-continent and
ensuriog ultimately that Bangladesh is
also recognised by the Pokistan Govern-
ment, and not only the POWS are returned
but the 400,000 Bengalies are allowed to
return to Bangladesh. Therefore, so far as
we are concerned, there are many issues
involved 1n these talks and so we should
not put any obstacles in the way of such
tatks, Butif such acts are continued,
multiphied, the situation may be beyond
our control. Therefore, it is very necessary
that, militarily speaking at least, we should
be able to tell them that we are capable of
repuising them and holding the actual
line of control and it 1s onr that basis, and
only on thet basis the summit talks can be
held

SHRI JAGJIVAN RAM: As ] have
said, ever sincp the cease-fire was declared,
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and Pakistan has agreed to that there has
been a large pumber of violations, inclu-
ding occasional firings, 1n that area ag well
as m other areas also. I wounld like to in<
form the House that occasional firing has
taken place not only mn Jammu and
Kashmir area but 1n Punjab and Rajasthan
arcas also. In the very nature of things,
the House would agree that the actual line
of control was more or less not a settled
line of control. In the very nature of
things, 1n various areas that 1s not so. So,
there was scope for skirmishes As I have
stated, this was a surprise attack. There 18
no doubt—it can be obviously inferred
—that the loca! commanders of Pakistan
were making preparations for quite some
time to gather this batalhon strength and
thereafter this attack was made. Our men
were outnumbered and taking the terram
into consideratron It was not possible to
rush the reinforcements as quickly as it
was required ! will not keep 1t as a secret
from the House, But without covering the
wider canvas which Shri Gupta rased,
that while we strive for peace more than
others do and take necessary action 1n
that direction, if a situation is created
where peace 1s difficult to achieve and the
other party is responsible for it, I assure
the House that appropriate action wil
be taken so that the Pakistani forces
cease to indulge b this type of
action,

ftwee e ¥} (wrohw) )
wsaw agwea, A wft oft & e
7z WY 9gh & arw TR wgy gw ger |
TN ey do 2 ¥ famr §—
“Of late, the number and mtensity

of Pakistani violations and Intruse
ions have shown an ncrease........ *

¥ oot aarareant ¥ ot §
fs ot gre wrtivarsor e &iw
waw s § fe fm g
e g § ot aft og ot § @
ot arew v warewrr @ o ?
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agt @ gt # gw wrIEzANE gu,
10 Wit 1 W wr, ¢ 24
ot w1 A, @i fafer §—aqg war
feafa §, 78 aaw X adt wrdt § 7

st wgdt § fo e ot @ w
w Y aregw ag) &, Y@ £ frawa
¢, wx fa anf o @ § Ol ww
8 fawdam s adm + qF falw
wra g § fis T weaTd waTarErd HTEHIT
ardc o gt Wt §, wwag arw w9 §
fis o< fz Yt g s F fad
wTET X & ¥ AN 1 @ § WX 9m-
g ey g Ry g § 0 waw
wrgw § fs wrgar & A @y gw g,
wRAST 1 0 gra § 1 wgAr ¥ fAw
A@ e g @i wEl W A
Qe 77 7 § W IEH A% 4T WA
&t w7 @ A g qearT A /IHIT A
W ¥ qraard &4y g @y vk ? gak
|14 grg Arew s aferam & Aw
ot fre< aat A avelt § gawr arfe-
WA & ey gER atay a1 @
& gy § ag 9 faay amel @R
ot g sew o 42, faww @
AR T X & AR FEAT AR ¢,
Yar gaer WRT AR qEar g
wit xEifag srofte gogny g g &)
@t & wAr wiger § aar & ARy
¥ orw &) ot oFk qg ai@ wi A
fw wresiie garer § Wi WAl g
WY cad A ¥ ok areia g o
ar aff T & arae qpee avar §
“*Pakistani troops have committed a
serious border violation by establish-
ing a new commanding post situated
on 3 height of 14,000 feet just on the

ceasefire lme in  Nandi-Poonch
ector,

This key post has endangered our
security arrangements in Poonch and
Srinagar sectors.

It has created panic 1n Srinagar and
Poonch sectors *

at ¥ oAt argar g ww swie
gt 24 grdY g av, @ S
fafa @ wg ik s wrax amw W
FrgAwT gur § @ faee amat qx
w1 afern gt ? o w2 § fw
faat arat oz corr W€ afeamw a9
T AR A9 ard faar 3 :

“Even the United Nations observers
have faied to get this post vacated,”

ag 1 qeew ifeeary ade af
FAT g AT WY %53 § fv Wy
¥ % #3& T &U A7 Ffwr o
a% stz A gl § « 9 A @AW 8

ﬁmham:mw%agauﬁ
T 33T § 1 I @A Y AW §, 4%
%1% fgar g€ «@ ad) § s wrfeeara
&l N AN gfeare fam @ & W%
R ¥ o gleare few @ §) ag
W aeF ®) wrw  fe aifeeam 3 g
faaw @3 & @iz & gt Ao Fafy
1§ ¥ gam f g A q@r wwar
g fs aifeears t @i darfal W
gfer & wavT ga @ woAt dardt e
21 g9 wadl FIId A @t At W
g & w & & fax @ &
s -

o gzo  fagrd Wt g
aYfrar of #% wav e Aqrd qr ?

« wilaa U ;. @A W\ &
TPz M MANA SN AR AR ) qre
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aft § 1 &% fodft arn ot faadr Y

wfog off 1 8 aft o ad
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wid ey Wl @ w aw W
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